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(lutral Sclulo" 

113. 8bri DalJlt Singb: Will the 
Minister of Bdueation be pleased to 
state: 

(a) the total number ot Central 
achools in the country functioning .t 
present; and 

(b) the number of sueh School. in 
the Punjab with locations thereof? 

Tbe Depnt, Minister In tbe MtnIa-
ar, of Edacallon (Sbrlma\l Soundarun 
&amacbandaran): (a) Eightysix. 

(b) Seven, at the following plaees: 

Ambala (2), P'erozepur (ll. Jul· 
lundur (1). Simla (1). Adam-
pur (1), Halwara (1). 

hpeDSell for Pro'flDclal Armed PoUee 

134. Sbrl Galsban: Will the Minister 
of Rome AJraI.. be pleased to .tate: 

(a) whethpr It Is a faet that all the 
expenses of P.A.P. are bom@ by the 
Central Government; 

(b) whether It is al'O a fact that 
aU the States have bfoen paid the 
expense. of P.A.P. and the Punjab 
State has not been paid the same for 
the last two years; .nd 

(0) if 10. the re.sons for not pa,-
ing the eXpe!1!Il!8 to the Punj.b 
State? 

Tb~ Minister or Stale In tbe Minis-
try or Home Atraln and Minister of 
Defence SappUeo In the Mlnl"'r, of 
Defence (Sbrf Bathi): (a) No. Ex-
penditure In rcspec! of onlv borrowed 
State battalions and those deployed 
on th" border by the State Is reim-
bursed to th~ State Government b7 
the Union Government. 

(b) and (e). Such reimburoement Is 
8 continuous proces:; being "made from 
tllne to time on the basis of claims. 
.s and when received. ot expenditure 
incurred by the State Government 
eoncemed dUly supported by .udtt 
certificate. 

Recently Union Government have-
,.greed to reimburse the recurrmg 
expenditure incurred by the Govern-
ments 01' West B~ngal and Punjab 
trom the financial year 1962-63 on the 
police force deployed on the border. 

Maallfactare of OIDlaenbi 

1S11. Shrl C. K. Bbatta.harn.: Will 
the Minister of Petroleum aDd Cheml-
eals be pleased to state: 

(a) whether a scheme co.ting on. 
erore of rupees for the manufacture 
of ointment has been prepared b, 
the Mysore Government; and 

(b) it so, whether this has th. 
approJal of the Government of 
India? 

The MIIlI.ur of Petroleum alUl 
Cbemleab (Shri Alar-II): (a) Net 
such scheme hao yet come to the 
Government of India. 

(b) Doe. not arise. 

'l'ezWe Work_ Strike ID Mabruldra 

118_ Shrl Kalla Venkaiall: 
Shrl M. N. S ...... ,.: 
lihrl I .... ml D ... : 
Bbrl Ifubm Chand 

lbebllavai1a: 
Sbrl U,d.: 
Shrl Ibpur Slnp: 
Sbri P. K. Deo:' 

Will th~ Minister of Lalloar. Emp-
I.,mellt and Rehabilitation be pleaNd 
to .tate: 

(a) whether the textile worker. of 
Maharashlra resorted to a general 
strike during December. 1965; 

(b) It so. the dimculUe. and 
demand. of the workers which led to 
the strike; 

(c) why Govern",ent failed to reo-
pond to the demands of the workers 
prior to the strike and the actioa 
C'.ovemment took to m""t tbeir 
demandi; 

(d) the number ot tmne mlllll In 
)IIahar.shtr. and the number of wor-
kers in them; IUId 
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Ce) the number of workers who 
joined the strike and th~ number of 
factories alfectre? 

The Milll.ter 01 Labour, Employ_ 
ment Rnd Rehabilitation (Shri 
I .... Jiv.n Bam): Ca) to (e). The mat-
ter is the concern of the State Govern-
ment.. The Government of India have 
no intormntion On the subject. 

Jl'lrln, in Muthl Camp, near lammn 

737. SlIrI Hem Barna: 
SlIri D. N. Tlwvy: 
SlIrI Huk ... Clland 

Ka,·llhavai.t{a: 
SIIri Bade: 
SJa.rI Mohammad Elia.: 
SIIri p, R. BII...,I: 
SlIri Narayan Reddy: 
SlIri Klndar Lal: 
SII.rI Vlshwa Natll l'allday: 
SlIrl Onkar Lal Be ...... : 
Shrlmatl Benaka Barkatalll: 
SlIri p, R. Cbakra,erti: 
Shri Harlsh Chandra Matllur: 
Shrl Yashpal Slnlll: 
Slid R. S. PaRdey: 
SJa.rI ~hwar Patel: 
SJa.rI Rameshwu '1'IIntla: 
ShrI Rlmatol",ka: 
8hrl R. Bama: 

Will th~ Minl.ler of Lallour, Em-
ployment and RehabDltatlon be 
plea.cd to state: 

(a) wh~th~r It i. a fact that tho 
refugees in Muthi camp. near Jammu 
were lathi-charged and fired upon ~ 
.the poU"" oometime baclc: 

(b) if 80, the det.n. th ... eof; 

(c) ~'hcther any enquiry hal been 
hold ;"to thp matt~r; and 

(d, If so, the result of enquiry! 

The M1DJster of Laboar, Employ-
ment and RellabUitation (SJa.rI 
larjiv"" Ram): (a) and (b). The,... 
woo " mild lathl charge on 28th De-
cembp.r, 1985 at Mllthl camp near 
.famnm, but there wa. no firing b" 
the Police. Mut.hi Camp was onl" • 
transit camp from where displaced 
persona were being ahifted to other 

camps. Arrangements had been made 
to transfer 40 families from Muthi 
camp to Challan Camp at their own 
request. These families were, how-
ever, stopped by another group from 
going away from Muthi Camp. When 
this group insisted on obstructing the 
departure ~ the families they were 
givl'n a warning by the Police. When 
the crowd became violent and started 
throwing S'lones at the Police, the lat-
ter had to resort to the use of tear 
gas and to a mild lathi charge. A 
few ot the demonstrators sul!ered 
minOr injuTies. Some Police eonsta-
blp., also sul!ercd injuries during the 
stono throwing. 

Ce) and (d). Information is beint 
collected and will be laid on the Table 
of the Sabha. 

Arehaeolo~cal ExploratloD8 In Well 
BlIDral 

13L 5Ilrl S. C. !la.maDta: 
SJa.rI SIIINM1h Rauda: 
8hrl P. C. Borooah: 
8hrl 1IL L. Dwtvedl: 
SIIri Bharwat Jha Aaa4: 

Will the Minister of Education be 
pleased to state: 

(a) whether the Directorate of 
Archaeology, West Bengal recently 
eonducted exploration on the bank of 
the Rupnarain at Tamluk, the ancient 
rity-porl of Tamralipti and its 
vicinity; 

(b) whether similar exploration 
...... also conducted at the archaeolo-
gical site Of Amarshi in the valle" 
of the Kaliaghal; 

(c) If 10, the flndin.. thereof; and 

(d) what age they belong to? 

The DePllty Minister In tile MbdI-
try 01 Ed.ciatlon (8hr1 BbUt 
Dusban): (a) and (b). Yes, Sir. 

«.J At Tamluk and Its vicinity, 
fragments of black-and red \\"0".08 and 
'fragments of Channel-_poutre bowl 
were disco'vered. 

At Amanhl, the discovery included 
• scraper and flakes of chert and 




